Central Administratiwe Tribunal
Calcutta Bench

OA Ne,1036 ef 97 | Date of Crder : 29-4-98

Krishna Ch, Das
Vs.
Unien of_India & Ors

Fer the Applicant : Mr. T.D: Rey, ld.Advecate

Fer the Respondents: Ms's U, Sanyal, 1d.Advecate,

ORDER

14, Advecste fer the applicant is aksent. 1d.Advecate
Ms% Sanyal, appearing en behalf of'thé rQSpondents, submits that
applicatien isﬂirenaturefone snd thereby applicatien sheuld be
dispgsedief. Hewever, they did net file ahy written feply. Se,
respondents are directed te file reply within 4 uuzis frem te-day.

Matter will e heard again after reeeipt of the reply,

( Di Pyrkayasths )
Member(J)





